FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
RAISEN MARKETING PRIVATE LIMITED
OPERATING IN BUSINESS OF TRADING AND RETAIL SALE OF ALCOHOLIC
BEVERAGES
AT
LOCATION: BHOPAL, DELHI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
NO.

1. | Name of the corporate debtor along | Raisen Marketing Private Limited

with PAN & CIN/ LLP No. PAN: AAFCR7050R
CIN: U52209MP2012PTC027630

2. | Address of the registered office G-II, 119A, Gulmohar Colony, Bhopal,

Madhya Pradesh, India, 462039
URL of website Not available

4. | Details of place where majority of | No assets have been identified based on

fixed assets are located information currently available with the
Resolution Professional.

5. |Installed capacity of main | The Corporate Debtor was engaged in

products/ services trading and retail sale of alcoholic
beverages.
Details of installed capacity are not
available due to non-availability of
records and non-cooperation of the
suspended management.

6. | Quantity and value of main | As per available financial information,
products/ services sold in last | revenue from operations for FY 2024-25
financial year is reported as Nil.

The same has not been independently
verified due to limited access to books
and records.

7. | Number of employees/ workmen | No employees/workmen have been
identified based on available
information.

8. | Further details including last | Relevant documents including financial

available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

statements (to the extent available) and
list of creditors may be obtained by
sending a request to:
cirp.raisenmarketing@gmail.com

List of creditors is also available at:
https:/ /ibbi.gov.in/claims/inner-
process/U52209MP2012PTC027630




Information is being shared on a best-
effort basis and may be limited due to
non-availability of records and non-

cooperation from the suspended
management.

9. | Eligibility for resolution applicants | Detailed eligibility criteria under Section
under section 25(2)(h) of the Code | 25(2)(h) of the Code are provided in the
is available at URL: EOI document, which can be obtained via

email request at
cirp.raisenmarketing@gmail.com.

10. | Last date for receipt of expression | 14/04/2026
of interest

11. | Date of issue of provisional list of | 24/04/2026
prospective resolution applicants

12. | Last date for submission of | 29/04/2026
objections to provisional list

13. | Date of issue of final list of | 09/05/2026
prospective resolution applicants

14. | Date of issue of information |14/05/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of | 13/06/2026
resolution plans

16. | Process email id to submit | cirp.raisenmarketing@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s | The MSME registration status of the

registration status as MSME

Corporate Debtor is not available with
the Resolution Professional.

Sd/-
Amrish Kumar Chourasia
Resolution Professional

Reg. No.: IBBI/IPA-002/1P-N00843/2019-2020/12687
Regd. Add: 102,Vyanktesh Vihar, Near Aradhana Nagar, Chota

Date: 30/03/2026

Place: Indore

Bangada, Indore, Madhya Pradesh
AFA valid till: 31/12/2026

For Raisen Marketing Private Limited - Under CIRP
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1. BYE SER F W, | T ETk R wrede R
st wegerdt Sl | U ARFCRTOS0R THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOEES ONLY AND |5 NOT A PROSPECTUS ANNGUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES
. B | 'H'fx’-"lﬁ"ﬂ US220aMP2012PTCRETEI0 LUNDER THE SECURITIES AND EXCHANGE BOARD OF INDIA (IS5UE OF CAPITAL AND DHSCLOSURE REQUEREMENTS) REGULATIONS, 2018, AS AMENDED {"SEB! ICDR REGULATIONS®). INITIAL PUBLEC CFFERING OF EQUITY SHARES QN THE
2 [ felig e g1 wn 11, 119 TR S, S, MAIN BOARD OF B3E LIMITED ("BSE"] AND NATIONAL STOCK EXCHANGE OF INDIA LIMITED ("NSE") (TOGETHER, THE "STOCK EXCHANGES") IN COMPLIANGE WITH CHAPTER Il OF THE SEBI ICDR REGULATICNS. NOT FOR RELEASE,
N | TR WL W, 462039 PLBLICATION QR DISTRIEUTION DIRECTLY OR INDIRECTLY, QUTSIDE INCA,
3. | AL Uk | o g
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T s RENTOMOJO LIMITED
| I—— _— | st ity ) vgwr ol 1 7 2 formerly known as Rentomajo Private Limited and Edunetwork Private Limited
8, Sraul & ailan Iuds [ firh Fianr (eveen & SRy i ( 4 d /
T (gt & wm), FER AR AR - s o R e Our Company was originaflty incorpoeated in the name of ‘Edunatwork Private Limited' a5 & private limited company under the Companies Act, 1956, pursuant to-a cerfificate of incorporation dated Apel 18, 2012 issuad by the Registrar of Companias,
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Kamataka at Bangalore (“RoC"). Therealter, our Company changed its name 1o ‘Rentfomojo Private Limfed' o align the corporate identity with s current line of business pursuant to the Board resolution dated July 24, 2025, and the special resolution
passed in the sxtracrdinary general meetmg held onAugust 25, 2025, further to which & fresh cerfificate of incorporation purseant o change of name dated Ociober 3, #Z5 was sued by the Regisirar of Companies, Lentral Processing Cenfre.
Subsequenily, our Company was comerted from a privale limited company intd 3 public kmited company pursuant to the Board resolution dated January 2, 2026 and the-zpacial reschution pagsed in the exiraordinary genaral meeting of our
Sharehalders held on January 13, 2036 and consaquently the name of our Company was changad {o 'Rentomajo Limited' and a frash cartificate of incorporation dated Febeuary 3, 2026 was ssved by the Regestrar of Companies, Central Processing

entre. For details of changes in the name and registered office address of our Company, see "Hisfory and Certaln Corporsle Malters”on page 215 of the drafi red heming prospectus dated March 27, 2026 ["DREHP™),
Registered Office; Second Floor, B Block, BHIVE Workspace no. 112, AKR Tech Park *A” and Tth Mile, Hosur Road, Krishna Reddy Industrial Area, Bommanaha®®, Bangalore — 560 068, Kamataka
Corporate Office: B Wing- 4lh Floor, BHIVE Workspace, WJ88+69Y BMTC Caoenplex, Old Madiwala, Kuvempu Nagar, Stage 2, BTM Layout, Bengalun, Kamataks - 560064
Telephone: 2351874498 [ §7311814023; Contact person: Deeplka N Bhandwad, Company Secretary and Compliance Officar; E-mail: secretanial@rentomeie. com; Website: www.renfomojo.com
Corporate ldentity Number: L72200KAZ012PLCDE3551
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LR G | INITIAL PUBLIC OFFER OF UP TO [«] EQUITY SHARES OF FACE VALUE OF 31 EACH ("EQUITY SHARES™) OF RENTOMOJO LIMITED (FORMERLY KNOWN A3 RENTOMOJO PRIVATE LIMITED AND EDUNETWORK PRIVATE LIMITED)
11 i weE andne o 2404 0026 {OUR “COMPANY" OR THE “ISSUER") FOR CASH AT A PRICE OF ¥[«] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF ¥[«] PER EQUITY SHARE) (THE "OFFER PRICE") AGGREGATING UP TO ¥[«] MILLION COMPRISING A
St wEt it e 3 | FRESH ISSUE OF UP TO [»] EQUITY SHARES AGGREGATING UP TO 71,300.00 MILLION BY OUR COMPANY [“FRESH ISSUE") AND AN OFFER FOR SALE OF UP TO 28,399,567 EQUITY SHARES AGGREGATING UP TO T[«] MILLION
12 &Hﬁ'ﬁﬂmmﬂ'ﬁﬂﬂj [ PH 042026 (“OFFERED SHARES") BY THE SELLING SHAREHOLDERS, COMPRISING UP TO 2,007,181 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY GEETANSH BAMANIA ("PROMOTER SELLING SHAREHOLDER"), UP TO
it e ff | 7,846,951 EQUITY SHARES AGGREGATING UP TO T[«] MILLION BY ACCEL INDLA IV (MAURITIUS) LIMITED, UP TO 3,203,104 EQUITY SHARES AGGREGATING UP TO T]«] MILLION BY EDELWEISS MSCOVERY FUND - SERIES |, UP
11| HTET HRT EHEE S e 0052026 TO 2,713,418 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY VALUEQUEST 5.C.A.L.E. FUND, UP TO 2,358,550 EQUITY SHARES AGGREGATING UP TO ¥[«] MILLION BY MADISON INDIA OPPORTUNITIES V VCC. UP TO
il A Fo | 1,625,928 EQUITY SHARES AGGREGATING UP TO =] MILLION BY CHIRATAE GROWTH FUND - | REPRESENTED BY ITS TREUSTEE VISTRA ITCL [INDIA) LIMITED AND ACTING THROUGH ITS INVESTMENT MANAGER, CHIRATAE
14 FyT ST S 6 HE W, | 14/05/2026 INDIA INVESTMENT MANAGER LLP, UP TO 1,588,393 EQUITY SHARES AGGREGATING UP TO ¥j=] MILLION BY IDG VENTURES INDLA FUND Il LLG, UP TO 1,512,800 EQUITY SHARES AGGREGATING UP TO Tj=] MILLION BY GMOD
TR HiEEE S FEE T PAYMENT GATEWAY INC, UP TO 1,277 306 EQUITY SHARES AGGREGATING UP TO <[«] MILLION BY CHIRATAE TRUST REFRESENTED BY ITS TRUSTEE VISTRA ITCL [INDEA) LIMITED AND ACTING THROUGH ITS INVESTMENT
E- L RS Bl | Pl R B R I _ MANAGER, NAIGAMA INVESTMENT MANAGER LLP, UP TO 842,174 EQUITY SHARES AGGREGATING UP TO Z[«] MILLION BY GMO GFF LIMITED PARTHERSHIF, UP TO 718, 315 EQUITY SHARES AGGREGATING UP TO =] MILLION
15 i Feem oiad vagd #3 13/06FR026 BY PRATITHI INVESTMENT TRUST, ACTING THROUGH ITS TRUSTEE 5. GOPALAKRISHNAN UP TO 507,000 EQUITY SHARES AGGREGATING UP TQ ¥[«] MILLION BY RAJEEV CHITRABHANU HUF, UP TO 376,824 EQUITY SHARES
@il ! AGGREGATING UP TO %[«] MILLION BY MSIVC 2018V VENTURE CAPITAL INVESTMENT LIMITED PARTNERSHIP, AND UP TO 76,260 EQUITY SHARES AGGREGATING UP TO %[«] MILLION BY VCATS MANAGEMENT SERVICES
16 311'1'4{"‘“ R RS RS R R cirpraanmarketingfgmall.com TRUST - Il (“INVESTOR SELLING SHAREHOLDERS"), UP TO 755,405 EQUITY SHARES AGGREGATING UP TO ¥[=] MILLION BY RENAUD LAPLANCHE, UP TO 481,368 EQUITY SHARES AGGREGATING UP TO ¥[=] MILLION BY
& fimy Tt $Re A GAURAV BAMANLA, UP TO 254,130 EQUITY SHARES AGGREGATING UP TO [«] MILLION BY GAUTAM DALMIA, UP TO 113,460 EQUITY SHARES AGGREGATING UP TO 2[«] MILLION BY NITISH MITTERSAIN AND UP TO 100,000
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i it EQUITY SHARES AGGREGATING UP TO T{«] MILLION BY SUBODH SHINKAR {COLLECTIVELY THE “INDIVIDUAL SELLING SHAREHOLDERS" AND TOGETHER WITH THE PROMOTER SELLING SHAREHOLDER AND INVESTOR
| it fuf o e

SELLING SHAREHOLDERS, THE “SELLING SHAREHOLDERS" AND SUCH OFFER FOR SALE, THE “OFFER FOR SALE", AND TOGETHER WITH THE FRESH ISSUE, THE "OFFER").
OUR COMPANY, IN CONSULTATION WITH THE BRLMS, MAY COMNSIDER A PRE-IPO PLACEMENT AGGREGATING UP TO 200,00 MILLIOM, PRIOR TO FILING OF THE RED HERRING PROSPECTUS, THE PRE-IPO PLACEMENT, IF
UNDERTAKEN, WILL BE AT APRICE TO: BE DECIDED BY QUR COMPANY, IN CONSULTATION WITH THE ERLMS. [F THE PRE-IPO PLACEMENT IS COMPLETED, THE AMOUNT RAISED PURSUANT TO THE PRE-IPO PLACEMENT WILL
BE REDUCED FROM THE FRESH ISSUE, SUBJECT TO COMPLIANCE WITH RULE 19(2)(E) OF THE SCRR. THE PRE-IPO PLACEMENT, IF UNDERTAKEM, SHALL NOT EXCEED 20 OF THE SIZE OF THE FRESH ISSUE. PRIOR TO THE
COMPLETION OF THE OFFER. OUR COMPANY SHALL APPROPRIATELY INTIMATE THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT, PRIOR TO ALLOTMEMNT PURSUANT TO THE PRE-IPO PLACEMENT, THAT THERE IS NO
GUARANTEE THAT OUR COMPANY MAY PROCEED WITH THE OFFER OR THE OFFER MAY BE SUCCESSFUL AND WILL RESULT INTO LISTING OF THE EQUITY SHARES ON THE STOCK EXCHANGES, FURTHER, RELEVANT
DISCLOSURES IN RELATION TO SUCH INTIMATION TO THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT (IF UNDERTAKEN) SHALL BE APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF THE RHP AND PROSPECTUS AND
DETAILS OF THE PRE-IPO PLACEMENT, IF ANY, SHALL BE REPORTED TO THE STOCK EXCHANGES WITHIN 24 HOURS OF SUCH TRANSACTIONS, IN ACCORDANCE WITH REGULATION 54 OF THE SEBI ICDR REGULATIONS.
THE OFFER MAY INCLUDE A RESERVATION OF UP TO [«] EQUITY SHARES OF FACE VALUE OF ¥1 EACH, AGGREGATING UP TO ¥[=] MILLION (CONSTITUTING UP TO [#]% OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL
OF OUR COMPANY), FOR SUBSCRIPTION BY ELIGIELE EMPLOYEES ("EMPLOYEE RESERVATION PORTICN"). OUR COMPANY, IN CONSULTATICN WITH THE BRLMS MAY OFFER A DISCOUNT OF Ife] PER EQUITY SHARE OF
FACE VALUE OF ¥1 EACH, TO ELIGIELE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION (“"EMPLOYEE DISCOUNT"), SUBJECT TO NECESSARY APPROVALS A5 MAY BE REQUIRED. THE OFFER LESS THE
EMPLOYEE RESERVATION PORTION IS HEREINAFTER REFERRED TO AS THE “NET OFFER". THE OFFER AND THE NET OFFER SHALL CONSTITUTE [] % AND [«] % OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL OF
OUR COMPANY, RESPECTIVELY.
In case of any revision 1o the Price Band, the Bid' Offer Period will be extended by at least three additional Working Days folowing such revision of the Price Band, subject 1o the Bid/ Offer Period not axceading 10 Working Days. In cases of force
rmajeune, banking sirke or similar unforeseen dreumstances, our Company, in consultation with the Book Running Lead Managers, for reasons to be recorded in wriling, extend the Bid! Offer Pesod for a minimem of one Warking Day, subject o the
Bid! Offer Period not exceading 10 Working Days, Any révision in the Price Band and the revised Bid! Offer Pariod, i applicable, wil be widsly disseminated by nolification o the Stock Exchanges, by issuing a public nolice, and akso by indicating the
change an the respective websites of the Book Running Lead Managers and &t the terminals. of the Syndicate Members and by intimation fo Seff-Cadified Syndicate Banks (“SCSBs"), other Designated Intermediaries and the Sponsar Banks, a5
applicabla
Thig & an Offar in terms of Rule 19(21b) of the SCRR réad with Regulation 31 of the SEBI ICCR Regqulabions. This Offer 15 being made through the Book Building Process in compliance with Regulation 6(2) of the 3EBI ICDR Requiations
wherain nol less than 75% of tha Net Offer shall be avaslable for allecation on a propartionata basis to Qualified Insfitubonal Buyers ["QIBs" and such portion the "QIB Portion"| provided thal our Company in consultation with the BRLMs, may
alfocate up to &0% of the QIB Portion to Anchor Investors on 3 discretionary basis, In accordance with the SEBI ICDR Regulations {"Anchor Investor Portion”). of which, up to 40% of the Anchor Investor Partion shall be reserved in the
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e ¢ e ——— following manner: (&) up to 33,33% shall be resenved for domestic Mubual Funds; and (b} up to 6.67% shall be reserved for Life Insurance Companies and Pension Funds, subject to valid Bids being received from domestic Mutual Funds, Life
_ Insterance Companies @nd Pension Funds af or above the price at which Equity Shares will be allcaied to Anchor Invesiors (“Anchor Investor Allocation Price"), in accordance with the SEBI ICDR Regulstions. In the gvent of under-
FIRGHIG SRH ‘%@ 20092024 subscripfion or non-allecation in the Anchor Investor Portion, the balance Equity Shares shall ba added fo the QIB Portion (excluding the Anchor Investor Portion) (“Met QIB Portion”). Further, 5% of the Met QIB Portion shall be available for
faspr &g smRaa PIORE <R & Thlel THg AN SERuS! allocation on a proportionale basks io Mubual Funds only and the remainder of the Net Q1B Portion shall be available for allocation on-a proporfionate basis b all 21Bs including Mutual Funds, subject to valid Bids being received at or above the
Mﬂq < g %ng’;?%? ‘%ﬂ @fgf STET i@ Offer Price. If af least T5% of the Met Offer canncl be Allotied to Q1B then the entire Bid Armount (as defined hereinafier) will be refunded foribwith, Howevar, if the aggregale demand from Mutual Funds is less than 5% of the Net Q1B Portion,
SR T foredi N f AN the balance Equity Shares avallable for allocation in the Muteal Fund Portlon will be added {o the remaining QI8 Portion for proporiionate abiocation to QHBs. Further, nad mora than 15% of the Nef Offer shall be-available for allocation 1o NIBs of
2 afy ord v B R wfrar e & o which {ab one third portion shall be reserved for Bidders with application size-of more than $0.20 millien and up o 100 millien; and (b) tvo-thirds of the pordion shall be resarved for Bedders with application size of more than T1.00 million,
aE I AT T 2| provided that the ensubscribed pordion in either of such sub-calegories may be allocated 1o Bidders in other sub-calegory of the NIBs in accordance with SEBI ICCR Regulations, subject fo valid Bids being received at or above the Offer Prics.
Further, nof more than 10% of the MNet Offer shall be-available for allocation to Retail Individual Bidders ("RIB") in accordance with fhe SEBIICDR Regulations, subject fo valid Bids being received from ihem at or abave the Offer Price, Further,

BSECR ¥. 6,56,10,000 : ! . : o : . . , . ; ; : :
) e e o o . 6561000 Equily Shares will be aBocated on a proportionate basis 1o Eligible Employvess applying under the Employes Reservalion Porfion, subject 1o valid Bids received from them at or above the Offer Price. All Bidders (except Anchor Invesiors) shall
mandatorily participate in this Offer only through the Application Supported by Blocked Amount ["ASBA") process by providing details of their respective ASBA accounts (including UPI D [defined herainaltar] in case of UP! Bidders (defined
fazet =1 fafer https://ibbi.baanknet.com @ ez & hereinaffer using the UP] Mechanism {defined hereinafter)), in which case the corresponding Bid Amounts will be blocked by the SC5Bs or under the UPI Mechanism, as applicablé o participate in the Offer. Anchor Investors are nof permitied

— Sfes - J to-participate in the Anchor Investor Pordion of the Offer through the A3EA process. For detalls, see "Offer Procedure” on page 371 of the DEHP.

01-04-2026 1 16-04-2026 TP This public announcement is being made in compliance with the provisions of Regulation 26i2) of the SEBI ICDR Regulations 1o inform the public that our Company is proposing, subject to applicable stalutory and regulatory requirements,
HRT 20% & TE UATH MY dreft 18—04—2026 receipt of requisile approvals, market conditions and olher consideralions, (o make an milia public oftering of its Equity Shares pursuant to the Offerand hias ffed the DRHP along with the Draft Abridgad Prospecius dated March 27 2026, with
GRS ST HR B _S‘ﬁm ferfer the Securities and Exchange Board of India ("SEBI) and with the Stock Exchanges. Pursuant to Regulation 261 1) of the SEBI ICDR Regulations, the DRHF aiong with the Draft Abridged Prospecius filed with SEBI and the Stock Exchanges has
SUAST ST B Y Sifer fafy 18—04—2026 been made available fo the public for commenis, if any, for @ period of at least 29 days from the date of publication of this peblic announcemeni by hosting it on the websile of SEBI at www.sebi.govin, websites of the Stock Exchanges at,
S & fafdr sfik g 20—04—2026 (14:00 | 16:00 TS TD) www:bsaindia.com and www nsaindia com, on he website of the Company atl www.rentomaio.com; and on the websites of the Book Bunning Lead Manaders ("BRLM="), .a. Motisl Oswal Investrment Advisors Limidled, Axis Capital Limited and
TTHel AT 7 ST 20—04—2026 [IFL Capital Services Lirmited (formerdy known as [IFL Securites Limitad) at waww.molilaloswalgroup com, waw_aiscapital.coin and www.iificapial.com, respectively. Qur Company invites the publss 1o give thair commanis on the DREHP along
R T Tl T T T T e o with the Draft Abridged Prospectus filed with SEBI and tha Stock Exchanges, with raspect to disclosures made in tha DRHP along with the Draft Abridged Prospactus. The public is requestad (o send a copy of the comments 1o SEBI, 1o the
SR G T S e A8 B | ' Company Secretary and Compliance Officer of cur Company andfor tha BRLMs al their respectiva addrasses mantionad herein. AR commants mest be raceived by SEBI andior our Campany andlor the Company Secratary and Compliance

Offcar of our Company andior (he BRLM: i relation to the Offer on or before 5,00 pom, on e 217 day Trom e date of publication of this public annauncarmenl,

Invesimenis in equity and eguity-related secunties involve & degree of risk and Bidders should notinvest any funds in the Offer unless they can afford 1o take the sk of losing their invesiment. Bidders are advised o read ihe risk factors
carafully before faking an investment decision in the Offer. For taking an investment decision, Biddars must rely on their own examination of our-Company and the Cffer, mcluding the risks imvolved. The Equity Sharas in the Offer have neither
been recommended, nor approved by the 3EBI, nordoes SEBI guarantee the accuracy or adequacy of the contents of the Draft Red Heming Prozpectus. Specific attention of the Bidders is mvited to "Risk Factors” on page 23 of the DEHP.

Any dacision fo invest in the Equity Shares described in the DRHP may only be taken afer the Red Herming Prospecius (*RHP") has been filed with the RoC and must be made solely on the basis of such RHP as there may be material changes
in tha RHF from the DRHF and the Draft Abridged Prospectus. The Equity Shares, when issued through the RHF, are proposad to be listed on the Stock Exchanges.

For details of the share capital and capital structure and the namaes of the signataries to the Mamarandum of Association and the number of shares subscribed by them of our Company, please see the section titled “Caplfal Structure” on page
79 of the DRHP. The l@bility of the members of our Company s lmited by their shares. For details of the main objects of cur Company as conlained in the Memorandum of Association, please see the saction fitlad “Histary and Cedain
Corporade Matters” on page 215 ol the DRHP.
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REGISTRAR TO THE OFFER

BOOK RUNNING LEAD MANAGERS

‘ AXIS CAPITAL

Axls Capital Limited
Axis House, 17 Floor, Pandurang Budhkar Marg, Wi,

LA KFINTECH

Kfin Technologies Limited
Selenium Tower B, Piot No31 and 32

nmgjaj_ﬂ

INyeEmanT Barkng

|@ IIFL CAPITAL

IIFL Capital Services Limited
{farmeny known a5 IFL Securties Limitad)

Motilal Oswal Investment Advisors Limited
Motilal Oswal Tower, Rahimbuliah Sayani Road

dfefe d SMax “Participate” R fdd® & | A7 deierdsi & 9 dREAMS gRT fR&ifga
STE 3R 32 www.baanknet.com Wde TR 3ifFegd s—amil # 9T o 2q qfed fear
ST | §9gd dleliqrdl &1 Al dice # S/l ok Sl 3R uras a1 =Ry oiik
QU SUAST NIRRT UIed & s—dfelic H ST BRAl ARy | - Uidd & IR H fedr oY

Cpposite Parel 3T Depof, Prabhadeyi
Murndai - 400 025, Maharashtra, India
Tel: +91 22 7193 4380

Wumibai - 400 025
Maharashtra, India
Tel: +91 22 4325 F1483

#4" Floor, One. Lodha Place
Senapati Bapat Marg. Lower: Parel (W)
Mumbal - 400 013, Maharashira, India

Tefangana India

Fimancial District, Nanskramguda
Sarilingampally, Hyderabad -500032.

g & foy, BAANKNET (& tde sffees dca®), baanknet@psballiance-com W
SHA NS FETIAT TR WY |

7. A% diefiardr @ 9y 3w ufawe (@rfa wier @ T8 dren If (+) o any )/ Podb
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9. B W fhar Snar § 6, 39 HEU &1 Al Swifad diefiararell 2g SmHAT ® SR U
IREATS T U WR AT DI R/ A & U fbedl | ke 1 $Is qreaar Afid T8l d-al
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Tel: #0740 6716 222213003094001

E-maili: rentemojo, ipeddkiintech.com

Investor grievance e-mail; emward nsi@fmiech com
Wabslte: www kiinlach.com

Contact Person: M, Murali Knshnz

SEBI Registration No.: INRDDODDIE2 1

Tel: +31 27 4646 4723

E-mail: rendomojoipodiflcag. oom

Investor grievance e-mail; i /bZificap.com
Website: wew iificapital .com

Contact Parson: Yogesh Malpani | Pawan Kumar Jain
SEBI Registration Mo.; INMO00010940

E-mail: rentormoss.ipo@maotilaloswal com
Investor grievance g-mail;
moiaplredressali@moEaloswal com

Website: www motilaloswalgroup.com
Contact Person; Disha Doshi'Shashank Pisat
SEBI Registration No.: INMIOGG 11005

Al capitatzed terms used hevein and nof specifeally defined shall have the Same meaning as sserbed ta fhem in the DRHP

E-mail: renfomojo. ipoi@axiscap.n

Investor grievanca e-mail; complaintsfiaxiscap.in
Website: wwnw.axizcapdal.coin

Contact Parson: Devika Kanani

SEBI Registration No.: INMO0012029

Focht o P oG @1 ST qE/orer /e oo e/ dqe, gt SRR & - : PO N UTMELTRY | ARTEE
AR Aol @ e N AR F R B ud gEer Ry @ B @ BRoT gdrg e e @ iformerly known as Rentomojo FPrivate Limited and Edunetwork Private Limited)
qrell T SRART BY BT AR B | ©On behall of the Board of Direclors

10. AT & < b I8 AEIRYE % vd @1 Ppre, ded fRfaa Al ok ufbar gEem Sl
® ST T SR (st ) Place; Bangalore, Kamalaka Deepika N Bhandiwad

e 4 R fafies @ Ry YRS Date: March 28, 2026 Company Sacretary and Compliance Officar

R © 30—03—2026 IBBMPA'OO%I; I:poizfz/jgilégo;ﬂiiﬁ RENTOMOQJO LIMITED, {formerdy known as Renfomojo Privale Limited and Edumetwork Privale Limiled) |5 proposing, subject 1o applicable stalutory and regulalory requiremants, recaipl of requisite appravals, markel condibons and olher
I ;7S el - 08187 27408 cansiderations, o make an inital pubhc ofening of its Equity Shares and has filed the DREHP siong with he Draft Abridged Prospectus dated March 27, 20026 with SEB1 and the 3tock Exchanges. The DRHF along with the Draft Abridged Prospecius is
availabie on the website of SEBI at www sebi.gosin, as wall as on the websites of the Siock Exchanges |e: BSE and N2E at www bseindia.com and www, nseindia.com, respectively, on the website of the Company al www.rentomaojo.com; and on the

“IMPORTANT"™ websites of the Book Running Lead Manapers (‘BRLMs), ie. Motial Oswal invasiment Advsors Limdlad, Axis Capital Limted and IFL Capital Senaces Limiled (formedy known as IFL Securties Limited) at www, molilaloswalgroup com,

W axiscapital co.in and wwwiifcapital.com, respectively. Any pofential Bidders should nole that investment in equity shares involves a high degree of risk and for details relaling io such risk, see "Risk Factors™ on page 23 of the DRHF and the deiails
seboul in the RHP, when fied. Potenlial Bidders should not redy on the DREHP or the Drafi Abridged Prospectus filed with SEBI and the Siock Exchanges for making any investment decizion and should insiead rely on the RHP, when filed, for making
inwastment desision,

The Equity Shares offerad in the Offer have nof been and will not be registered under the Uniled Siates Secunties Acl of 1933, as amended (the U5, Securibes Act’) or any stale secuntes laws in the United States, and may not be offered or sold

within the United States, except pursusn toan exemption from, orin & fransaction not-subject to, the regisiration requiremenis of the U.S. Securlies Act and applicable siate securitss laws inthe United States. Accordingly, the Equity Shares ang being
offered and sold outside the United States in 'offshore transactons’ n reliance on Regulation S under the U.S. Sacurities Act and the applicable laws of the junsdictions where such offers and sales are made

WWhilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
Nnecessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.
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